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not for the Minlshy of Home Affalrg
S5 detide. If there are some Membars
Yrom the non-Hindi speaking States,
we would welcome them.
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Recasting of Filth Plan for Tamil
Nada

*016, SHRI R. V, 3WAMINATHAN:
Will the Minister of PLANNING be
pleased to state:

(a) whether due to severe drought
and famine in Tamil Nadu, the Plan-
ning Commission proposes to recast
the allocafion of funds to the State
in the Fifth Five Year Plan;

(b) i e0, whether the projects
which were to be undertaken in 1873
have been sbandoned due to mon.
vompletion of the Fifth Plan:

(¢) whether the Central Govern-
ment have recast the Fitth Plan for
Taroll Nadu State; and

(d) in what way the recasting
Fifth Plan will affect the State nf
Tonill Nedw?

THE MINISTER OF STATE IN
‘THE MINISTRY OF PLANNING
«SHRI VIDYA CHARAN BHUKLA):
Ka} to (d). The Fifth Five Yéar Plang
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of ail States, including that of Tamil
Nedu, are yot to be finalised. There
is, therefore, no question of any Fifth
Five Year Flan programmes
abandomed ss a result of the current
drought,

Ag regards the Annual Plan 1075-78
which has since been finalised, ade-
quate care has been faken to acceler-
ate schemes which are of relevance
from the point of view of meeting the
drought situation in the State,

SHRI R, V. SWAMINATHAN: May
1 know whether the Government of
Tamil Nadu has proposed any recast.
ing of the Fifth Five Year Plan In view
of the new situation that has arisen in
Tamil Nadu? Have they submitted
any proposals for recasting the Plan?

SHRI VIDYA CHARAN SHUKLA:
They have asked for an assistance of
Rs. 20 crores for the current Plan
period and we have tolg them that we
would examine it provided they are
willing to accommmodate it within the
Plan ceiling of the Fifth Plan and this
request of the Tam!l Nadu Government
is under examination.

SHRI R. V. SWAMINATHAN: In
view of the situation that prevails to-
day in Tamil Nadu, which {s really an
extra-ordinary situation which has not
arisen in the last hundred years and
in view of this serlous drought situa-
tion, will the Centre give some special
sllocation beyond this Rs. 20 crores
they have asked for, for the Fifth
Five Year Plan?

SHRI VIDYA CHARAN SHUKLA:
Central assistance in this regerd 1s
always declded after an examinstion,
discussions and also wisits by high-
level teams and whatever demands
have been put forward are carefully
scrutinised and thereafter, adequate
provisions are made by us, What I

have made and we are taking steps to
quickly finalise our views oo this
matter and we hope we will be dble to
wettle this question expediticusty.



Y Oral ‘Andwers  “MAY 7, 1978 Oral Amswers &

BHRI' v, K. P, SALVE: The hon, ﬁhmm’hry

MEinister hes stated that the Fifth Five

Yoar Pland of Stites are in the stage

of finalisation vis-g-vis the drought

prevailing In certain States and the

Annual Plan for 1975.76 has taken into

mt the drought situation in the
a

« Apart from Teraly Nadu, there are
regions ‘where there has been acute
drought like the Chhatisgarh area in
Madhya Pradesh, Maharashtra, . .

SHRI P. VENKATASUBBAIAH:
Raynlaseema also.

SHRI N. K. P. BALVE; Yes, as my
friend here gays, Rayalaseema also is
a drought area. [ want to know {rom
the Minister whether so far as the
Plan which hag been formulated, is
<concerned, adequate allocations have
been made for all these areag for
immediate reliof to the people affected
by drought, That is No, 1

Secondly, I want to know what long-
term measures are contemplated so
that these arecas are not prone to
droughts oftener than they have been
so far,

MR. BPEAKER: This question
relates only to Tamil Nadu.
BHRI N. K. P. SBALVE: It arises

out of the supplementary.

MR. SPEAKER: I do not think so.

SHRI N. K. P, BALVE: It is a ques-
tion of relevance. I beg of you to
consider this. He says that the recast-
ing of of the Five Year Plans for all
Stateg visg-o-vis the drought Iz under
contemplation. He has stated so.

BHRI VIDYA CHARAN SHUKLA:
No, no.

SHRI N. K. P. SALVE: My question
is: it is an important question. Why
are you shufling me out? If he Is
glving an whswer he can give.

MR. SPEAKER; (eneral observa-
tions should be follawed by a general

supplementary but not a specific sup-

ghout sny  particular

SHRI N. K, P, SALVE: I am asking
about the general principle with
regard to providing immediate relief
and also lofig-fertn’ reHe! contem-
plated vis-g-vis the problems in Wi}
these areas Including Tamil Nadu,

SHRI VIDYA CHARAN SHUKLA:
The same principle we follow in all
the States whenever there are reports
of droughts or any such calamities
where our assistance is required. ..

SHRI N. K, P, SALVE: What about
Chhatisgarh?

SHRI VIDYA CHARAN SHUKLA:
. .we send a central team to Assess
the damage. This central team Iis
sent after we receive a memorandum
from the State Government setling
about their problems and the amount
ihey require. Specifically. the hon.
Member has asked about Chhatisgarh.
We are awaiting a memorandum from
the Statsa Government about the diffi-
cullies they aie facing in the current
financial year and as scon as thig
memorandum is received we shall
gend a team to examine the whole
question and action will be takem
immediately. Bul unless memorandum
is received we are not in a position to
take any action in this matter.
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SHRI MOHAN DHARIA: Is the
Government aware that the economy
of the drought affected states including
Tamiinadu, Gujarat, Orissa, Madhya
Pradesh, this year has been shattered,
because of the acceptance of the re-
commendations of the Sixth Finance
Commission by the Government, as the
amount to be given is adjusted against
the Fifth Five Year Plan allocation. Is
the Government further aware that it
has also harmed the national integrity
and unity of the country? Why should
not the whole country sacrifice when
there is a natural calamity? Under the
circumstances wili the Governmeni
asgure the House that the National
Development Council will reconsider
the decision and will treat this coun-
try as one country and in the case of
a naturel calemity the whole country
will be treated as one country and that
State which is suffering will not be
allowed alone to suffer,

SHRI VIDYA CHARAN SHUKLA-
“The report of the Finance Commission,
in this case Sixth Finance Commis-
sion, is not considered by the NDC,
These reports are considered by the
Government and decjsion taken. The
décision on the Sixth Finance Commis-
slon report taken by Government was
thet sny assistance for drought rellef
in any Btate will have to be borne
within the Plan ceiling of, that parti-
cular Btate, As the hon, member,
knows these moneys or. the central
assistance or even the other money
which the State Government concerned
raises, are part of the national larger
" kitty and not larger nptional resources,
nor that every Sfaté I left to itself to

fight its calamity. Whether it ocours
in Gujarat or Rajasthan or Madhya
Pradesh or Tamilnadu, this is a na-
tional question and, therefore, when
we from the Ceniral Government give
any assistance, we keep this idea in
mind. But we have to have oprisin
kind of discipline and some mode ‘ef
working, 4nd. thérefore, the recom-
mendation made by the Finance Com-
mission has been accepted and.itds not
subject to review by the NDC. The
present scheme that we have adopted
is to help the drought affected States,
even though we may not be able to
give all the assistance that they
demand but we have provided them
assistance which has so far been able
tn avert any calamity as such and they
have been able to meet their require-
ments and in the same manner-Tamil-
nadu will be able to meet their require-
ments if they fully co-operate with us
in this matter.

SHRI MOHAN DHARIA: The ques-
tion has been avoided. I haye sald
about the NDC because the whole of
the country will have to be involved,
and, therefore, the involvement Gf the
Chief Minigters will be nécessary.
If you don't want to invite the advice
of NDC, it is all right; but I ponsider
the present decision wrong because the
whole country should come forward
with a sacrifice when there is a
natural calamity. Why should the
State alone be asked to suffer? Why
the advance allocation should be re-
adjusted against the ouflays of the
Five Year Plan. It iy a wrong decision
and 1 would plead with the Govern-
ment to reconsider this de‘ellm’l !

SHRI VIDYA CHARAN SHUKEA:
We don't think it is a wrong decision,
but every Member is entitled to his
own opinion. As I have sald, the Fin-
anre Commission’s recommendations
are not required to be accepted or
rejected by the NDC; it is for tha Gov
ernment to consider, and the Govemns
ment have congidered this report and
have taken a decision, which we.think
is the right decision.



come from the nationsl kitty; Each
state is not after all peparate but part
of the whole country,

MR,

SPEAKER: He knows about it,

*p19. SHRY K. LAKKAPPA: Will
the Minister of PLANNING be pleas-
ed to state:

(a) whether Karnataka's natural
vegources have remained unexploited
due to lack of infrastructure for in-
dustrisl development. resulting in its
having lagged behind in development;
i¢ so, the steps being taken in the
maatter;

{b) the amount of financial assis-
tance given to XKarnataka during
the last two years and proposed to
be given during 1975-76; and

(e) the criteria laid down for fix-
ing the amount of financial assistance
to the State?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
SHRI VIDYA CHARAN SHUKLA):
{a) to (¢). A statement is laid on
the Table of the House.

Statement

(a) Tt would not be correct to
sssume thai Karmataka's natural
resources have remained unexploit-
ed dup to lack of infrastructure for

commensurate with thy overall re-
source availability.

1. Central assistance under the plan
(i) For the Annual Plan 1973-74

(i) For the Annual Plan 1974-75
(ili) For the Annusl Plan 1975-76
I1. Central assistance outside the Plan

(i), Special Plan accommodation
in1973-74 . . .. 9 46

35°46
35°46
35°46

(' Non-Plan loans for the Kal-
nadi hydro electric project. 14 By

(¢) The Central assistance for the
Annual Plan 1973-T4, the last year
of the Fourth Five Year Plan, of all
the Stateg was allocated on the basis
of Gadgil Formula approved by the
National Development Council. Pen-
ding the determinatiop of the alloca-
tion of Central assistance to States
in the Fifth Five Year Plan on the
basis of the principles and criteria
to be evolved and approved by the
National Developmént Council, the
allocation of Central essistance to
all States including Karnataka for
the Annual Plan 1874-75 and 1975-78
has been kept at the same level wus
in 1873-74.

Special Plan Accommodation in
1973-74 of Rs. 9.46 crores qutside the
State Plan was released to Karpa
taka as n specinl case In order to mest
the non-Plap gap in resources,





